
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION No. 624/2023 

In the matter of: 
 

News Item published in The Tribune dated 28.09.2023 titled as "Hills 'vanish' as 

illegal mining rampant in Beet area" 
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1.  Submission of CPCB, in compliance to Hon’ble NGT PB, order dated 

14.05.2024, in Original Application No. 624 of 2023.  
 

 

2.  Annexure- I A copy of Hon’ble NGT Order dated 14.05.2024, in O.A. 

No. 624/2023 titled as News Item published in The Tribune dated 

28.09.2023 titled as "Hills 'vanish' as illegal mining rampant in Beet 

area" 

 

 

 
Filed by Advocate 

 
 
 

(Soni Singh) 
On behalf of Central Pollution Control Board 

A-14, Nizamuddin East 
New Delhi – 110013 

Ph 011- 46502980 
vga@vgalegal.com 

 
Dated: 23.08.2024 
Place: Delhi 
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